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Title: Regarding damage to environment and loss of cultivable land due to illegal mining of sand in Bhadohi Parliamentary Constituency of Uttar
Pradesh.
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HON. CHAIRPERSON: In 'Zero Hour', you have to only mention it because of time constraint.
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HON. CHAIRPERSON: Yes, you can associate with the issue raised by the hon. Member.,

...(Interruptions)
HON. CHAIRPERSON: Kindly send slip at the Table for the same.

...(Interruptions)
HON. CHAIRPERSON: Thank you.

...(Interruptions)
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HON. CHAIRPERSON: Now, only Shri Rabindra Kumar Jena's submission will go on record.
(Interruptions) 3€/*
SHRI RABINDRA KUMAR JENA (BALASORE): Sir, thank you so much for giving me an opportunity to speak on a subject ...(Interruptions)
HON. CHAIRPERSON: Please wait for a minute.
...(Interruptions)
HON. CHAIRPERSON: If the House agrees, the time of the House may be extended till the completion of the 'Zero Hour'.
SEVERAL HON. MEMBERS : Yes, Sir.

HON. CHAIRPERSON: Thank you.



